
GOVERNMENT OF INDIA 
HEALTH AND FAMILY WELFARE

LOK SABHA

UNSTARRED QUESTION NO:6913
ANSWERED ON:11.05.2005
AYURVEDIC HOMOEOPATHIC FACILITIES TO SENIOR CITIZENS . 
Paraste Shri Dalpat Singh

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government allows senior citizens to avail Ayurvedic/Homoeopathic facilities from any CGHS dispensary other than
Ayurvedic /Homoeopathic CGHS Dispensary allotted /assigned to him/her ; 

(b) if not, the reasons thereof; 

(c) whether the Government proposes to consider the extension of Ayurvedic/Homoeopathic facilities to senior citizens from any of the
CGHS Dispensary; and 

(d) if so, the time by when the same will be done?

Answer
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH & FAMILY WELFARE ( SMT. PANABAKA LAKSHMI) 

(a)&(b): The CGHS beneficiaries (both serving and pensioner) are required to avail of facilities from the CGHS
Ayurvedic/Homoeopathic dispensary/Unit that is tagged to the CGHS allopathic dispensary where their CGHS card is registered.
However, on receipt of a specific request from a pensioner cardholder for availing Ayurvedic/Homoeopathic facilities from a CGHS
dispensary/Unit other than the one to which they are tagged/attached, such requests are considered by CGHS Directorate on merits. 

(c): No, Sir. 

(d): In view of (c) above, the question does not arise. 
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